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My, U.D.Sharmd, counsel for the applicants in the MA

Mr, Shiv Kumér, counsel for the resrondent in the MA

This is an MA for extension of time
to implement the order given on 6.11,1996 in
OA No.139/95,

Hgard the learnsd ccuncel for the

parties, In the interest of justice, the

épplicants -recpondents are allowed time upte

1743.1997 to comply with the directiomns,

The MA stards =idpoced of accordingly,

A copy of the crder be &lso supplied to the

parties, W

( RATAN PRAFASH )
MEMBER (J)




